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separate entity. Government was
convinced that the transfer of Postal
Life Insurance to Life Insurance Cor-
poration would result in withdrawal
of certain facilities now enjoyed by
P.L.I. insurants.

(¢) Does not arise.

Visit of U.S. Agriculture Seeretary
under PL 480 programme

Shri P. C. Borooah:
Shri Yashpa] Singh:
Shri Onkar Lal Berwa:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether the U.S. Secretary for
Agriculture recently visited New Delhi
for discussions in relation to the
operation of the PL 480 programme
and utilisation of its counterpart funds
in rupeeg for agricultural develop-
ment in the country; and

*1318,

(b) if so, with what results?

The Minister of State in the Minis-
try of Food and Agriculiure (Shri
A. M, Thomas): (a) and (b). The
main object of the visit of Mr. Free-
man, Secretary, U.S. Department of
Agriculture, to India was to see the
progress made in the package pro-
graimme districts. Discussiong which
were held by him with the Ministry
of Food and Agriculture in New Delhi
did not specifically relate to the utili-
sation of PL 480 counterpart funds
in rupees for agricultural develop-
ment in the country, although the
measures for general egricultural
development and the question of
tuture imports urfler PL 480 were dis-
cussed in a general manner. No finaj
decisions were taken.
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Travelling on Duty by P. and T.
Officials

*1320. Shri Ramamathan Chettiar:
Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether Posts and Telegraphs
Officers while travelling on duty are
permitted to take their families aiong
with them in Government vehicles;





